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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

AT HYDERABSAD

0.A.No.489 OF 1997, ' BATE OF ORDER:29-9-1998, |
- |

Between:

Vv.Muni Raja Reddy. .» Applicant

_ | |

and

1, The Divisicnal Railway Manager, EM

§.C.Railway, Guntakaie515801, !
Anantapur District. ;
|

- 2., The Senior Divisional Personnel |
Officer, S.b.Railway, Guntakal,
Anantapur District.
; !

.. Respondents ;M

COUNSEL FOR THE APPLICANT :: Mr.P.V.5.S.S.Rama Rao
COUNSEL FOR THE RESPONDENTS: Mr.K.Siva Reddy
CORAM:
THE HON'BIE SRI R.RANGARAJAN,MEMBER(ADMN)

AND ' . M
THE HON'BLE SRI B.S.JAI PARAMESHWAR,MEMBER (JUDL) |
|
:ORDER : |l

' . |
ORAL ORDER(AS PER HON'BIE SRI B,S.JAI PARAMESHWAR,MEMBER(J} )

|
Heard Mr,V.Suryanarayana Sastry for Mr,PVSSS.Rama Rék,
' !
the learned Counsel for the Applicant and none for the j“

Respondents,
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2. The applicant herein wants to have his pay steg}up

odbar with his juniors viz., Sri J.Anjaneyulu and Sri
R.Balanarayana., Earlier he had filed 0.A.No.56 of 1954,

3. Now he has filed this OA praying for a direction
to the respondents to step-up his pay on par with his
juniors viz., Sri J.Anjaneyulu and Sri Balanarayana by
way of disposing of his representation dated:2.7-13996

(Annexure,IIf, page.11 to the OA) by a Speaking Order

with all consequential benefits,

4, It is now stated that, his representation dated:

2-7-1996 is still under consideration with Respondent No.

He also submits that he is satisfied if a direction is

given to dispose of his representation.

5. .In view of the above, the respondent no.2 {is

directed to dispose of the representation dated:2-7-1996

of the applicant{Annexure.III) in accordance with law

within a period of three months from the date of receipt7/

of a copy of this Order.

6. With the above direction, the 0A 1s disposed of

No costs.

( R.RANGARAJAN )

,,ff”ﬁﬁﬁﬁé;(JUDL) MEMBER (ADMN) éfV*

1, 299 | -
e ' m .
Dated:sthis the 29th day ofSeptember, 1998 ., .

Dictated to steno in the Open Court
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DA;489/97 |

Capy tﬂa- o
]
1

1“ The ﬁivisiunél Railway Managar. SWC.Rai}uay, Guntakalw
J
2“ The Seuiornﬂivisisnal Parsaanal Bffﬁcer SWCJRailuay,

Guntakal. i

One copy’ ta,D R.\A), CAT., Hydf.

One déplihate copy.
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